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have been received?

THE DEPUTY MINISTER or COM-
MUNITY DEVELOPMENT anp CO-
OPERATION (Surr B. S. MURTHY):
(a) No, Sir,

(by Not yet. This is under consi-
deration in consultation with the Plan-
ning Commission.

(c) Yes, from Kerala and Bihar.
Co-OPEVRATIVE SUGAR MILLS

*190, SHr1 M. P. BHARGAVA: Will
the Minister of Foop AND AGRICULTURE
be pleased to state:

(a) the number of sugar mills work.
ing at present on co-operative basis;

(b) whether any new licences have
been granted in 1960 for the estab-
lishment of sugar mills by co-opera-
tive societies; and

(¢) whether there are any pending
applications from co-operative societies
for grant of licences for sugar mills?

Tue DEPUTY MINISTER or FOOD

AND AGRICULTURE (SHrt A. M.
THOMAS): (a) 29.
(b) In 1960, 13 applications have

been approved for grant of licences.
(¢) 37 applications are pending.

STALLS IN THE VICINITY OF BHADRAK
RAILWAY STATION

*191. Surr BIBUDHENDRA MISRA:
Will the Minister of RAIrLways be
pleased to state:

(a) the number of persons permitted
to put stalls in the vicinity of the
Bhadrak Railway  Station in the
South-Eastern Railway;

(b) the total monthly collection of
rent from these stalls; and

(c) whether it is a fact that the
stall-owners have been asked by the
Divisiona] Engineer, South-Eastern
Railway to vacate the land allotted to
them; and if so, why?

[ 2 MAY 1961 ]
sent to them on the 4th October, 1960 |

to Questions 1510

THE DEPUTY MINISTER or RAIL-

WAYS (SHrr S. V. RamaswaMy): (a) .
20.

(b) Rs. 190 per month.

(¢) Yes. The licencees have sublet
the stalls to unauthorised persons and
the rent has fallen into heavy arrears.
Also the present stall holders are not
keeping the site neat and tidy, as
required under the agreement.

ENQUIRY CLERKS ON THE SOUTH-EASTERN
Rannway

*192. Surt BIBUDHENDRA MISRA:
Will the Minister of RAILwAYS be
pleased to state:

(a) whether enquiry clerks (Grade
III) serving in the South-Eastern Rail-
way are required to pass any depart-
mental test for confirmation in service;

(b) if so, what are the rules pres-
cribed for the departmental test; and *

(c) whether persons appointed prior
to the formulation of these rules also
are required to appear in such a test?

Trg DEPUTY MINISTER or RAIL-
WAYS (SHrr S. V. RamaswaMy): (a)
to (c) Information is being collected
and will be laid on the Table of the
Sabha.

RAILWAY ACCIDENT AT OBEIDULLAGANJ
NEAR BHOPAL

*193. SHrt A. D. MANI: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether on the 8th March, 1959,
a person named Shri Kalka Prasad, his
wife, Shrimati Lumabai, and his sons,
Mahesh Kumar and Munnoo, were
killed in a Railway accident at the
Obeidullaganj railway station near
Bhopal;

(b) whether the accident was caus-
ed by a goods train 741 coming from
Hoshangabag without its headlight
and without giving any whistle;

(¢) whether on the day on which
the accident took place the platform
was not properly lighted; and
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(d) whether the sons of the de-
ceased Shri Kalka Prasad had made
representations to Government for
compensation and if so, what action
Government have taken thereon?

Tue DEPUTY MINISTER or RAIL-
WAYS (SHrI S, V. RaMaswamy): (a)
Yes Sir.

(b) Driver of goods train sounded
engine whistle while entering the
station. Heaqd light was defective but
buffer lamps were functioning,

(c¢) No Sir,

(d) Yes Sir, a claim for Rs. 25,000
was received but this on examination
was found inadmissible.

*194, [Transferred to the 4th May,
1961.]
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$[CENTRAL WAREHOUSES

*195. SErT RAM SAHAI: Will the
Minister of Foop AND AGRICULTURE be
pleased to state:

(a) how many warehouses have
been built by the Central Warehous-
ing Corporation up to March, 1961;
and

[ RAJYA SABHA ]

to Questions 1520

(b) whether Government  have
taken a decision on the proposal for
setting up Local Advisory Committees
for the Centra] Warehouses; and if
so, whether any such Local Advisory
Committee has so far been set up?]
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#[Tue DEPUTY MINISTER oF
FOOD anp AGRICULTURE (SHRI
A. M, Toomas): (a) Four already
comp'eted and five under construc-

tion.

(b) Local Advisory Committees are
now functioning at 11 centres of the
Central Warehousing Corporation and
efforts are being made to set up such
Committees at other centres.]
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+[RESEARCH SCHEMES TO FIND OUT A
COLOUR FOR VANASPATI

*196. Surr RAM SAHAI: Will the
Minister of Foon AND AGRICULTURE be
pleased to refer to page 23 of the

t[ 1 English translation.



